IN THE HIGH COURT OF

ORISSA,CUTTACK

Institution of Applications for issue of Certified

Copies.
Report on

:23-02-2026

Date

23.02.2026

Applied For

WP (C) - o WRIT
4/202623.02.2026 o0 /C)° o IRANITT samAL . Order Dtd. 2026-02-17 i
)5/2026 [23.02.2026 VPO~ RANJIT SAMAL [C. Order Dtd. 2026-02-17
5026/2026
)6/2026 123.02.2026 "2 (C)~ RANJIT SAMAL |C Order Dtd. 2026-02-17
5078/2026 : :
WP (C) - o WRIT
)7/202623.02.2026 |00 C)° - IRANJTT SAMAL C. Order Dtd. 2026-02-17 i
)8/2026 23.02.2026 |"E(C)- RANJIT SAMAL |C Order Dtd. 2026-02-17
02 5095/2026 : :
ABLAPL-
9/2026(23.02.2026 [ Uots T BAG C. Order Dtd. 2026-02-17
ABLAPL-
0/2026 23.02.2026 15 2000 B STNGH c. Order Dtd. 2026-02-17
ABLAPL-
)1/202623.02.2026 (70 IS MOHANTY . Order Dtd. 2026-02-18 BATL-2
ABLAPL- SAMARENDRA
12/202623.02.2026 [0 Ty c. Order Dtd. 2026-02-18
)3/2026 23.02.2026 |"E(O)~ RANJIT SAMAL [C. Order Dtd. 2026-02-17
5096/2026
ABLAPL-
4/202623.02.2026 |00 B BARIK c. Order Dtd. 2026-02-18 BATL-2
WP (C) - o WRIT
5/202623.02.2026 |L- 2)° - [RANJTT SAMAL C. Order Dtd. 2026-02-17 RANCH.
ABLAPL-
6/2026(23.02.2026 [T TC |7 PRADHAN lC. Order Dtd. 2026-02-18
)7/202623.02.2026  [WP (C) - RANJIT SAMAL|C. Order Dtd. 2026-02-17 WRIT




5112/2026 BRANCH-

8/2026 23.02.2026 |30 \C)° . [RANJIT SAMAL Order Dtd. 2026-02-17 e
)9/2026 [23.02.2026 ?§i§§§526 PC DASH Order Dtd. 2026-02-18

10/2026(23.02.2026 (35 )" lrangTT samar Order Dtd. 2026-02-17 et
11/2026(23.02.2026 ?§i§5§526 J PRADHAN Order Dtd. 2026-02-18

12/2026(23.02.2026  [32 9" lRANITT samar Order Dtd. 2026-02-17 e
13/2026(23.02.2026 ?§i§5§626 J PRADHAN Order Dtd. 2026-02-18

14/2026(23.02.2026 (373500 [RANITT samaL Order Dtd. 2026-02-18 iy
5/202623.02.2026 ?§g§52626 MK MOHANTY gogig NO-lorder ptd. 2026-02-18
6/202623.02.2026 ggég>;026 RANJIT SAMAL gogig NO-lorder ptd. 2026-02-18
17/202623.02.2026 §§£g>;026 RANJIT SAMAL gogig NO-lorder ptd. 2026-02-18

WRIT

18/202623.02.2026 §§£S>;026 RANJIT SAMAL gogig NO-lorder ptd. 2026-02-18 ?gﬁgggp

BENCH-3

19/2026 23.02.2026 |15 (&)° o lRANOTT samaL SO0RT MO lorder ptd. 2026-02-18 iy
00/2026 23.02.2026 ?§§25§626 BE ROUT gogig NO-lorder ptd. 2026-02-18

1/2026(23.02.2026 |32 (C)° - lrangTT samar SOURE MO lorder ptd. 2026-02-18 e CH.
2/202623.02.2026 ?23252626 A MOHANTY gogig NO-lorder ptd. 2026-02-17
)3/2026 23.02.2026 ggég}5026 RANJIT SAMAL gogig NO-lorder ptd. 2026-02-18
04/2026(23.02.2026 ?§325§626 NK ROUT gogig NO- lorder Dtd. 2026-02-17




5/202623.02.2026 ?32252626 i;TTANAYAK gogig NO-lorder ptd. 2026-02-17
)6/2026(23.02.2026 ?§g§5§526 A MOHANTY gogig NO- lorder Dtd. 2026-02-17
7/2026(23.02.2026 (35 1C)° o [RANITT samaL SOUNT MO lorder ptd. 2026-02-18 e
)8/2026 23.02.2026 ?32352626 KK NATH gogig NO-lorder ptd. 2026-02-17

9/2026 (23.02.2026 oo )0 [RANITT SAMAL S00ns MO lorder ptd. 2026-02-18 oy
30/202623.02.2026 ?33253626 DP DASH gogig NO-lorder ptd. 2026-02-17

31/2026 23.02.2026 ?§§§52626 SK DASH gogig NO-lorder ptd. 2026-02-17 BATL-2
32/2026123.02.2026 252(3}5026 RANJIT SAMAL gogig NO-lorder Dtd. 2026-02-18
33/202623.02.2026 2?2?58;6 SP SAMANTA gogig NO- lorder Dtd. 2026-02-17
34/202623.02.2026 2??55356 AK NAYAK gogig NO- lorder Dtd. 2026-02-17 BATL-1
35/2026 (23.02.2026 ?22?53;6 B SINGH gogig NO-lorder ptd. 2026-02-17

16/2026 23.02.2026 |32 )" lRANITT samar COURE MO lorder ptd. 2026-02-18 e CH.
37/202623.02.2026 ?§§§5§626 RR NAYAK gogig NO- lorder Dtd. 2026-02-17

18/2026 23.02.2026 |32 )" lRANITT samar SOORE MO lorder ptd. 2026-02-18 NG
39/2026 23.02.2026 ?23553;025 P PARIDA gogig NO-lorder Dtd. 2026-02-19 BAIL-2
10/202623.02.2026 ggég};026 RANJIT SAMAL gogig NO-lorder ptd. 2026-02-18

11/2026 23.02.2026 ?2??53;025 B SINGH gogig NO-lorder ptd. 2026-02-19
12/2026(23.02.2026 ?52252626 DJ SWAIN gogig NO- lorder Dtd. 2026-02-19




ABLAPL-

COURT

NO.

13/2026 23.02.2026 >0 2700 | PRADHAN oy Order Dtd. 2026-02-18
ABLAPL- COURT NO.
14/2026(23.02.2026  (zo 0 0 |s pANDA S Order Dtd. 2026-02-19
BLAPL- COURT NO.
15/2026(23.02.2026  [PUET laK PATRA S Order Dtd. 2026-02-19
WP (C) - COURT NO. o WRIT
16/2026(23.02.2026  |[oo0)0 o RANJIT SAMAL S Order Dtd. 2026-02-18 R
BLAPL- COURT NO.
17/2026 23.02.2026 2000 | MOHANTY S Order Dtd. 2026-02-19
WP (C) - COURT NO. o WRIT
18/2026(23.02.2026 00007 IRANJIT SAMAL oy Order Dtd. 2026-02-18 e
BLAPL- COURT NO.
19/2026 [23.02.2026  [Stte o |NB MINZ S Order Dtd. 2026-02-19
. BLAPL- COURT NO.
0/2026(23.02.2026 0270 N ROUT oy Order Dtd. 2026-02-19 BATL-2
_ WP (C) - COURT NO. -
1/2026(23.02.2026 1500 o [RANITT sAMAL oy Order Dtd. 2026-02-18
_ BLAPL- COURT NO.
2/2026(23.02.2026  [S2Fe  |PK MORANTY oy
. WP (C) - COURT NO. _ _ WRIT
3/2026(23.02.2026 ([0 C)° O RANJTT SAMAL S Order Dtd. 2026-02-18 N CH
_ WP (C) - COURT NO. -
5/2026(23.02.2026 |10 )0 IRANJTT saMAL oy Order Dtd. 2026-02-18
. WP (C) - COURT NO. _ _ WRIT
6/2026(23.02.2026 (L0 )0 IRANJTT SAMAL S Order Dtd. 2026-02-18 N CH
: WP (C) - COURT NO. o WRIT
8/2026(23.02.2026 (10157 IRANJTT SAMAL oy Order Dtd. 2026-02-18 R
: WP (C) - COURT NO. o WRIT
9/202623.02.2026 |00 5" [RANJTT SAMAL SO Order Dtd. 2026-02-18 .
: WP (C) - COURT NO. o WRIT
51/2026(23.02.2026 (L0 5)° o |p k LENKA SO Order Dtd. 2026-02-18 N ncH
WP (C) — SANJAY KUMAR CHIEF gii;CH
- ] - —_—
52/2026(23.02.2026 10 C)0 oA gg§;$CE s |order Dtd. 2026-03-09 sy
BENCH-3
CHIEF
59/2026 [23.02.2026 |"ELC)- SANJAY KUMAR JUSTICE'S [0rder Dtd. 2026-03-09
32512/2025 |SAHU
COURT
CHIEF
WP (C) - , o WRIT
0/2026 23.02.2026 |1, 007 o u NAYAK JUSTICE'S Order Dtd. 2026-02-18 e

COURT




ABLAPL-

SWETAPADMA

CHIEF

|l —_ —_
4/2026 23.02.2026  [ro AT00 o R c. JUSTICE'S Order Dtd. 2026-02-19
COURT
e (C) - CHIEF ARaNCH
|l —_ —_
17/202623.02.2026 (L2 @) o |n MokHI c. ggé;éCE s |order Dtd. 2026-02-19 ar
BENCH-3
CHIEF
WP (C) - , o WRIT
18/2026(23.02.2026  [121C)°  \r samoo c. JUSTICE'S Order Dtd. 2026-02-19 N
COURT
WP (C) - PRAVAT CHIEF
19/2026(23.02.2026  [25 )7 | |CHANDRA c. JUSTICE'S Order Dtd. 2026-02-18
BEHERA COURT
WP (C) - CHIEF
30/202623.02.2026 S N GAYA c. JUSTICE'S Order Dtd. 2026-02-20
5719/2026
COURT
CHIEF .
31/2026 (23.02.2026  |CRPREV= o ¢ BARIK  [C. JUSTICE'S Order Dtd. 2026-02-11 CRIMINA
17/2005 REVISTIO
COURT
CHIEF
WP (C) - , o WRIT
32/2026123.02.2026 35738/2021 B N SARANGI |C. JUSTICE'S Order Dtd. 2026-02-19 BRANCH-
COURT
- CHIEF
33/202623.02.2026 B MOHAPATRA |C. JUSTICE'S Order Dtd. 2026-02-11
261/2026
COURT
W (C) - CHIEF
34/202623.02.2026 U. K. SAHU |cC. JUSTICE'S Order Dtd. 2026-02-19
3474/2026
COURT
WP (C) - CHIEF
35/202623.02.2026 U. K. SAHU |C. JUSTICE'S Order Dtd. 2026-02-19
3781/2026
COURT
CHIEF
WP (C) - ACHYUTANANDA ' _ _
16/2026(23.02.2026 |00 Cl s s [C- JUSTICE'S Order Dtd. 2026-02-20
COURT
MISC.
37/202623.02.2026 |MA-96/1994 |B K PATI c. SSURT NO-lorder Dtd. 2026-04-08 APPEAL
SEC.
WP (C) - A. K. COURT NO. o
18/202623.02.2026 |00 O - s C o Order Dtd. 2026-02-20
WP (C) - COURT NO. o WRIT
19/2026 23.02.2026 (o0 0)° o |B DAs c. o Order Dtd. 2025-07-29 ANCH.
WP (C) - COURT NO. o WRIT
0/202623.02.2026 15 17 B DAS c. o Order Dtd. 2026-02-18 e
WRIT
WP (C) - D. K. COURT NO. o BRANCH
1/202623.02.2026  [ye - 0y c. oo Order Dtd. 9999-12-31 e
BENCH-3
WP (C) - COURT NO. o
2/202623.02.2026 1o )7 B DAs c. Soons Order Dtd. 2026-02-18
WP (C) - COURT NO. o WRIT
3/2026(23.02.2026 1 ocl” s, cupTa c. o Order Dtd. 9999-12-31 N CH




WRIT

WP (C) - COURT NO. BRANCH
)5/2026(23.02.2026 5509/2026 B K MOHARANA 1 Order Dtd. 9999-12-31 (DIVIST
BENCH-3
WRIT
WP (C) - R. K. COURT NO. o BRANCH
)6/2026(23.02.2026 5271/2026 |PATNAIK 1 Order Dtd. 2026-02-18 (DIVIST
BENCH-1
WP (C) - COURT NO.
)7/2026(23.02.2026 3575/2026 T SWAIN 1
WP (C) - COURT NO. o WRIT
)8/2026(23.02.2026 26749/2025 S. K. BISWAL 1 Order Dtd. 2026-02-18 BRANCH-
WP (C) - COURT NO. o WRIT
)0/202623.02.2026 |3 0,5 50,5 |T- SWAIN e Order Dtd. 9999-12-31 BRANCH-
WP (C) - COURT NO. o WRIT
)1/202623.02.2026  |,o o000, L D PANDA g Order Dtd. 2026-02-19 BRANCH-
WP (C) - COURT NO. o
2/202623.02.2026 |, 000 ng,c |S- K. BEHERA 1 Order Dtd. 9999-12-31
WP (C) - COURT NO. o WRIT
)4/2026(23.02.2026 5454/2026 U. P. BAG 1 Order Dtd. 2026-02-20 BRANCH-
WP (C) - K. C. COURT NO. o WRIT
)5/2026(23.02.2026 5471/2026 |TRIPATHY 1 Order Dtd. 2026-02-20 BRANCH-
WP (C) - COURT NO. o
)7/2026(23.02.2026 3620/2026 S K SAHOO 1 Order Dtd. 2026-02-20
WP (C) - COURT NO. o WRIT
)8/2026(23.02.2026 4822/2026 R. MOHANTY 1 Order Dtd. 2026-02-20 BRANCH-
CMP- ACHYUTANANDA COURT NO.
)9/2026(23.02.2026 328/2026 PATTANATK > OLD Order Dtd. 9999-12-31
WP (C) - COURT NO. o WRIT
11/2026(23.02.2026 7771/2021 J R KAR > OLD Order Dtd. 2026-02-19 BRANCH-
WRIT
WP (C) - COURT NO. Al BRANCH
12/2026(23.02.2026 4958/2026 C. RANA 23 Order Dtd. 2026-03-25 (DIVIST
BENCH-2
CRLA- COURT NO.
13/2026(23.02.2026 521/2025 S.R.BARIK 5 Order Dtd. 2026-04-06
WP (C) - COURT NO. WRIT
14/2026(23.02.2026 1509/2026 P. K. MISHRA 5 Order Dtd. 2026-02-19 BRANCH-
CONTC- COURT NO.
15/2026(23.02.2026 1847/2025 M.R.SAHOO 5 Order Dtd. 2026-02-19
WP (C) - COURT NO. o WRIT
16/2026(23.02.2026 20241/2020 P K DASH 1 Order Dtd. 2025-11-27 BRANCH-




18/202623.02.2026 ?fég>;026 R. SAMAL TOURT MO lorder ptd. 2026-02-19 e ANCH.
19/2026(23.02.2026 §§é§>;026 R. SAMAL TOURT MO lorder prd. 2026-02-19 e
0/2026 [23.02.2026 222335025 P.K.LENKA TOURT MO lorder ptd. 2026-02-13
1/2026(23.02.2026 352%55025 C.SAMAL TOURT MO lorder ptd. 2026-01-15
2/2026[23.02.2026 2553}5026 L. MOHANTY TOURT MO lorder prd. 2026-02-19
3/2026 [23.02.2026 225;2026 A.DAS TOURT MO lorder ptd. 2026-02-19
4/2026(23.02.2026 ?gég};o26 S. NAYAK TOURT MO lorder ptd. 2026-02-18 e cH.
5/2026 (23.02.2026 §2§;2026 H.K.MOHANTA SOORE MO lorder ptd. 2026-03-10
6/2026 [23.02.2026 ?538};015 P K MISHRA SOORT MO+ lorder prd. 2026-02-19 e CH.
7/2026(23.02.2026 D00 AL SAHOO SO0RT MO lorder ptd. 2026-02-19
8/2026 23.02.2026 50 (000 |0 SOURE MO lorder ptd. 2026-02-18
9/2026 [23.02.2026 2%55/2025 P.K.BARIK SOURT MO+ lorder pd. 2026-02-19
0/2026 23.02.2026 (00 O |0y SO0RT MO lorder ptd. 2026-02-18 iy
31/2026 (23.02.2026 2%55/2025 P.K.BARIK SOORE MO lorder pd. 2026-02-19
32/2026 (23.02.2026 ggég}5026 A. MOHANTY SOURE MO lorder ptd. 2026-02-20 e CH.
13/2026(23.02.2026 900 N C STNHA SO0RT MO lorder ptd. 2026-02-19 e
14/2026 23.02.2026 |10 (0)° - ln. saHOO SOURE MO lorder ptd. 2026-02-20 NG
35/2026 (23.02.2026 ggii}éoza A. K. BEHERA S00ns MO lorder ptd. 2026-02-20 e




36/2026 23.02.2026  >500 o IR K ROUT SOURE MO lorder pd. 2026-02-19 e ANCH.
WRIT
7/2026 23.02.2026 ¥§é§>5026 S. SWAIN SOURE MO lorder ptd. 2026-02-20 ?iﬁgggﬂ
BENCH-3
38/2026 [23.02.2026 g§§3}5024 A K JATI SOUXT MO lorder ptd. 2026-02-19 et
39/2026 [23.02.2026 ¥§;§>5026 R. SETHI 590X MO lorder ptd. 2026-04-06 oy
10/2026 |23.02.2026 ggégg;2023 G C JENA SOURT MO lorder prd. 2026-02-20 .
11/2026 [23.02.2026 ?5322;2023 A K SRICHRAN SOURT MO lorder ptd. 2026-02-20 e CH.
12/2026 [23.02.2026 gsggig M.K.MOHANTY SOURT MO lorder pd. 2026-02-19
13/2026(23.02.2026 205 S.BISWAL SOURT MO lorder ptd. 2026-02-18 o
14/2026 [23.02.2026 ?3?82; S.BISWAL COURT MO lorder prd. 2026-02-18 e eo
15/2026 [23.02.2026 ggégé;zozz S MOHAPATRA COURT MO lorder ptd. 2026-02-18 e CH.
16/2026(23.02.2026 [ 10FC 6. 8AHOO COURT N0 lorder pra. 2026-03-19 CONTEMP
17/2026 [23.02.2026 |12 )7 Ik saHOO OV O lorder ptd. 2026-02-18 iy
18/2026 [23.02.2026 38T32626 G. SAHOO COURT MO+ lorder prd. 2026-03-19 CONTEMP
19/2026 [23.02.2026 25é2}5021 S DASH COURT MO+ lorder prd. 2026-02-19 e CH.
50/2026 (23.02.2026 giégé;2025 R R DAS COURT MO+ lorder pa. 2026-02-19 .
1/2026(23.02.2026 25222;2025 DRIRS RENJAN COURT N0 lorder pra. 2026-02-19
2/202623.02.2026 g0 |SR PATTANATK COURT MO lorder pd. 2026-02-19
3/202623.02.2026 2N s sAMAL COURE MO lorder pra. 2026-02-19 BATL-2
54/2026[23.02.2026 ggéf;;2021 S S PRADHAN COURT MO lorder ptd. 2026-02-18 e
55/202623.02.2026  [BLAPL- INK ROUT COURT NO. Order Dtd. 2026-02-17




1101/2026 6

$6/2026(23.02.2026 ?5252626 MK MOHANTY VKT MO lorder ptd. 2026-02-19

7/2026 23.02.2026  [ag V- B K MOHARANA TV MO lorder ptd. 9999-12-31 e
8/2026(23.02.2026 §g£§>5018 S K SWAIN TOURT MO lorder ptd. 2026-02-19 et
59/2026 (23.02.2026 ggég;;2017 K K MOHANTA TV O lorder ptd. 2026-02-20 e
55/202623.02.2026 25832617 P K MISHRA TOURT MO lorder ptd. 2026-02-19

$6/2026 23.02.2026 12 97 |6 D MALLICK TOURT MO lorder ptd. 2026-02-20 e
58/2026 23.02.2026  [1LVC)° |8k panDa TOURT MO lorder ptd. 2026-02-20 e CH.
59/2026 (23.02.2026 ?iég}5026 B K PANDA TOURT MO lorder prd. 2026-02-20 iy
11/2026 [23.02.2026 2252/2024 M.R.ROUTRAY TOURT MO lorder ptd. 2026-02-02
12/202623.02.2026 g5é32626 Y DAS TOURT MO lorder ptd. 2026-02-19

14/2026 (23.02.2026 [0 )0 |y DAs TOURT O lorder Drd. 2026-02-19 iy
5/2026 (23.02.2026 (02 ) |y pas TOURT MO lorder ptd. 2026-02-19 e cH
18/2026 23.02.2026 ggé?;626 Y DAS TOURT MO lorder ptd. 2026-02-19
31/202623.02.2026 ggéf;626 Y DAS TOURT MO lorder ptd. 2026-02-19

35/2026 (23.02.2026 ?2??58;6 J BEHERA gogig NO-lorder Dtd. 2026-02-19 BAIL-1
)0/2026 [23.02.2026 ?5;22;2025 B DAS gogig NO-lorder ptd. 2026-02-18 .
)2/2026 (23.02.2026 ?5522;2025 U P BAG SO0RT MO lorder ptd. 2026-02-18 e
)3/202623.02.2026 ggégi;2024 S K SAMAL SO0ns MO lorder ptd. 2026-02-18




4/2026(23.02.2026 ", (517 U B BAG c. SOURE MO lorder ptd. 2026-02-18 e ANCH.
)6/2026 23.02.2026 j??§5023 A KUMAR c. gogig NO-lorder ptd. 2026-02-13 Zi;?ﬁgA
)8/2026 [23.02.2026 g?ié;oz4 B R SENAPATI [C. gogig NO- lorder Dtd. 2026-02-13 giégiiA
)3/202623.02.2026 ?S?égg;6 T R DAS c. gogig NO- lorder Dtd. 2026-02-05 BATL-1
)4/2026 23.02.2026 2?5@52624 HK DAS c. Sogig NO- lorder Dtd. 2026-02-17
)6/202623.02.2026 ??i§§35024 P SAHOO c. gogig NO- lorder Dtd. 2026-02-19 BATL-2
)7/202623.02.2026 ?§E§52626 BS SWAIN c. gogig NO- lorder Dtd. 2026-02-18 BATL-2
)8/202623.02.2026 ?§§§§3;025 ?éi?ig Ao C- gogig NO-lorder ptd. 2026-02-18

9/2026 23.02.2026 |10 (017 o lp k LENKA  [c. TOURT MO lorder ptd. 2026-03-20 iy
10/202623.02.2026 ?232535025 E;i?ig anpa C- EOURT NO-lorder ptd. 2026-02-18
1/202623.02.2026 ﬁ??égg;6 S NAYAK c. gogig NO-lorder Dtd. 2026-02-18
12/202623.02.2026 iggégg;6 A PARIDA c. gogig NO-lorder ptd. 2026-02-18
13/202623.02.2026 ?EgﬁfggZG iggii KUMAR gogig NO-lorder ptd. 2026-02-18 BATL-2
14/2026(23.02.2026 ????52626 iggiﬁ KOMAR gogig NO-lorder Dtd. 2026-02-18
5/2026(23.02.2026 232;2023 S MOHARANA |C. ggURT NO-lorder ptd. 2026-03-25 i?ggii
16/2026(23.02.2026 ??gégg;6 HK BHOL c. gogig NO-lorder Dtd. 2026-02-19
19/202623.02.2026  [go o |J BEHERA . SO0RT MO lorder ptd. 2026-02-19
0/202623.02.2026 ?2??53;025 DP DASH c. gogig NO-lorder ptd. 2026-02-18

)1/2026 [23.02.2026 235552625 MR SAHOO c. gogig NO-lorder Dtd. 2026-02-18 BAIL-1
3/2026(23.02.2026  |ABLAPL-  |MR SAHOO C. COURT NO. [Order Dtd. 2026-02-18




8423/2025 3 OLD
ABLAPL- COURT NO.
) — —
4/2026(23.02.2026 L0070 D samaL S Order Dtd. 2026-02-18
CMP- COURT NO. WRIT
) — —
5/2026 23.02.2026  |T0oC | DEHURY oy Order Dtd. 2026-02-19 N ANCH.
WP (C) - COURT NO. WRIT
) - -
6/2026(23.02.2026 1 6} I MOHANTY S Order Dtd. 2026-02-19 N
WP (C) — COURT NO. WRIT
) — —
8/2026(23.02.2026  [se 207 o lB K PANDA SO Order Dtd. 2026-02-19 e
WP (C) = D. K. COURT NO. WRIT
) - -
9/2026(23.02.2026 17 0D e iy oy Order Dtd. 9999-12-31 RANCH.
RSA- COURT NO. SECOND
0/2026 23.02.2026  [1507  |M BISWAL oo Order Dtd. 2026-02-19 o
CMP- COURT NO.
31/2026(23.02.2026 o077 R, MALLICK > Order Dtd. 9999-12-31
WP (C) - D. K. COURT NO. L WRIT
12/2026 23.02.2026 (00000 |0y oo Order Dtd. 9999-12-31 N cH
CRLA- COURT NO. CRIMINA.
13/2026 23.02.2026 |05 o D BARIK s Order Dtd. 9999-12-31 i
WP (C) - D. K. COURT NO. L WRIT
15/2026(23.02.2026 (10 ) e iy s Order Dtd. 9999-12-31 e
S CHIEF AmaNCH
17/2026(23.02.2026 1, )7k R saHo0 gg§g$CE s |order Dtd. 2026-04-08 e
BENCH-1
WRIT
WP (C) — COURT NO. _ _ BRANCH
38/2026(23.02.2026 ;5 C)° R, prADHAN : Order Dtd. 9999-12-31 sy
BENCH-2
CRLA- M. K. COURT NO.
11/2026(23.02.2026 |28 e iy : Order Dtd. 9999-12-31
CRLA- COURT NO. CRIMINA.
12/2026(23.02.2026 107 s, BARIK : Order Dtd. 9999-12-31 i
MISC.
16/202623.02.2026 |NRCA~ A.K.BARIK COURT NO- |5 Ger Dtd. 2026-02-20 APPEAL
332/2025 7
SEC.
CRLMC- COURT NO.
17/202623.02.2026 oo U0 [C. SAMAL ; Order Dtd. 2026-02-20
CRLA- COURT NO. CRIMINA.
18/202623.02.2026 (S0 07 K. JENA : Order Dtd. 2026-03-26 i
CRLMC- COURT NO.
19/2026(23.02.2026 oo UPC S BARIK : Order Dtd. 2026-02-20
0/2026[23.02.2026  |CRLMC- J.PRADHAN COURT NO. |order Dtd. 2026-03-18




| 1573/2026 6
_ CRLMC- COURT NO.
51/2026(23.02.2026 o2, |S.K.BISWAL . Order Dtd. 2026-02-20
_ CMP- COURT NO.
53/2026(23.02.2026 |20 [K.C.PANDA 5 oiD Order Dtd. 9999-12-31
_ WP (C) - SUVENDU COURT NO. A1 WRIT
54/2026(23.02.2026 o200 o056 [pantk 5 oLD Order Dtd. 5000-01-01 R ANCH-
_ WP (C) - COURT NO. WRIT
5/2026(23.02.2026  |J 205 o0 . (B. K. PATI 5 oiD Order Dtd. 2026-02-19 R ANCH-
: WP (C) - COURT NO. o
6/202623.02.2026  |Joo) o0, M. R. BARIK > oLn Order Dtd. 2026-02-19
_ WP (C) - COURT NO. AL WRIT
57/2026(23.02.2026 o005, [P- K. BARIK 5 oLD Order Dtd. 2026-02-20 R ANCH-
: WP (C) - COURT NO. o
8/2026(23.02.2026 1,00 o0 c H. K. PATRA > oLD Order Dtd. 2026-02-17
_ ABLAPL- BINDU SAGAR COURT NO.
59/202623.02.2026 (S0 50oc |y > oLh Order Dtd. 2026-02-20
: ABLAPL- COURT NO.
50/2026(23.02.2026 [0 oo |PK MOHANTY 3 oLD Order Dtd. 2026-02-20
- ABLAPL- COURT NO.
51/20261(23.02.2026 1024/2026 S PANDA 3 OLD Order Dtd. 2026-02-17 BAIL-2
- ABLAPL- COURT NO.
52/2026(23.02.2026 [, /000 |A PATTANAIK 3 oiD Order Dtd. 2026-02-20
: ABLAPL- COURT NO.
53/20261(23.02.2026 197/2026 HK MOHANTA 3 OLD Order Dtd. 2026-02-19 BAIL-2
CMP- COURT NO.
0/2026 23.02.2026 |01 oo L. K. NAYAK > oLD Order Dtd. 9999-12-31
ABLAPL- R. K. COURT NO.
/3/2026(23.02.2026 [0 0o [pamet 3 oiD Order Dtd. 2026-03-17
WP (C) - COURT NO. o WRIT
31/2026(23.02.2026 |20 o00 0o |(C R NAYAK 3 oLh Order Dtd. 2026-02-20 BRANCH-
RSA- COURT NO. SECOND
34/2026 23.02.2026 o/, o, B BEHERA 3 oiD Order Dtd. 2026-02-19 S EDEAL
WA- COURT NO.
38/2026 23.02.2026  |Zoo. 0o, (B DAS 3 oiD Order Dtd. 2026-02-18
RPFAM- COURT NO.
)2/2026 23.02.2026 ) oo |T K NAYAK e Order Dtd. 2026-03-23
CRLMC- COURT NO.
4/2026 (23.02.2026 o) S0 . |S.DEVI T Order Dtd. 2026-02-20
)5/202623.02.2026  |CRLMP- BICHITRA COURT NO. [0rder Dtd. 2026-02-20




180/2026 NARAYANA 16
SATAPATHY
WP (C) - COURT NO. o WRIT
6/202623.02.2026 |, 5 00000 [R C MUDULT e Order Dtd. 2026-02-17 R ANCH-
WP (C) - COURT NO. o WRIT
8/202623.02.2026 |, o0 0 [R C MUDULI e Order Dtd. 2026-02-17 R ANCH-
WP (C) - COURT NO. o WRIT
2/2026|23.02.2026 S0, 0o K K NATH e Order Dtd. 2026-02-12 ERANCH-
WP (C) - COURT NO. o WRIT
)4/202623.02.2026 5,575 ) 00, [N D TRIPAHY e Order Dtd. 2026-02-12 R ANCH-
WA- COURT NO.
5/2026(23.02.2026 | ,27. 0, |S K RATH e Order Dtd. 2026-02-02
WA- COURT NO. WRIT
6/2026 23.02.2026  |io- o0 . |C R NAYAK e Order Dtd. 2026-02-02 ADDEAL
WRIT
WP (C) - COURT NO. o BRANCH
)7/2026(23.02.2026 |, ,2"0 o B.K. SWAIN e Order Dtd. 2023-02-08 (DTVIST
BENCH-3
WA- COURT NO.
10/2026(23.02.2026 |, 00 00, [P K MOHANTY e Order Dtd. 2026-02-02
WA- COURT NO.
12/2026(23.02.2026 ), "0 0o, [P K MOHANTY e Order Dtd. 2026-02-02
WP (C) - COURT NO. o
13/2026(23.02.2026 o 02700 o M. PRADHAN 5 OLD Order Dtd. 9999-12-31
WP (C) - COURT NO. o WRIT
19/2026(23.02.2026 | o500 M R BARIK 5 OLD Order Dtd. 2026-02-13 ERANCH-
WP (C) - COURT NO. WRIT
) - —
20/2026 23.02.2026 |1 2oo 00,5 M R BARIK 5 oLD Order Dtd. 2026-02-13 R ANCH-
WP (C) - COURT NO. WRIT
) - —
21/2026(23.02.2026 | (ogc’ 00 M R BARIK 5 oLD Order Dtd. 2026-02-13 ERANCH-
WP (C) - COURT NO. WRIT
) - —
22/2026(23.02.2026 | o000 0, |S NAYAK 5 oLD Order Dtd. 2026-02-13 ERANCH-
MISC.
FAO- COURT NO.
) — —
25/2026(23.02.2026 |00 500, |J P KAR 5 OLD Order Dtd. 2026-02-17 APPEAL
SEC.
WP (C) - COURT NO. WRIT
) - —
29/202623.02.2026  |Joo000 0 o |P. NAYAK e Order Dtd. 9999-12-31 ERANCH-
WP (C) - COURT NO. Al WRIT
31/2026|23.02.2026 | .00 0o [P. K. MISHRA 20 Order Dtd. 2026-03-13 ERANCH-
33/202623.02.2026  [WP (C) - G. B. PARIDA|C. COURT NO. [Order Dtd. 2026-05-08




2419/2026 20
WP (C) - COURT NO. o
37/2026(23.02.2026 10 S0 UL B. BAG o Order Dtd. 2026-02-19
WA- COURT NO.
38/2026(23.02.2026  [13° o |k C BHUYAN o Order Dtd. 2026-02-02
CHIEF .
10/202623.02.2026 | CRDA” M K MOHANTY JUSTICE'S [0rder Dtd. 9999-12-31 CRIMINA
653/2021 APPEAL
COURT
CHIEF .
12/2026(23.02.2026  |C°BT S K DASH JUSTICE'S [0rder Dtd. 2026-02-19 CRIMINA
124/2001 APPEAL
COURT
CRLMC— CHIEF
14/2026(23.02.2026 A MOHANTY JUSTICE'S Order Dtd. 2026-02-18
523/2026
COURT
CHIEF
WP (C) - D. K. , o
15/2026(23.02.2026 00000 0 K- JUSTICE'S Order Dtd. 2026-02-20
COURT
WP (C) - K. K. COURT NO. o WRIT
17/2026(23.02.2026 Lo )0 o iy - Order Dtd. 2026-04-17 N cH
) CRLMC- PRIYA RANJAN COURT NO.
4/2026(23.02.2026 e HEe PR - Order Dtd. 2026-02-20
: WP (C) - COURT NO. o WRIT
6/2026 23.02.2026 [} 5" a mOmANTY - Order Dtd. 2026-02-20 e
_ CMP- COURT NO.
7/2026(23.02.2026 157 |t R DAS oo Order Dtd. 2026-01-12
_ WP (C) - COURT NO. o WRIT
9/2026(23.02.2026  [10(C0)° IR, K. sAHOO s Order Dtd. 2026-02-20 RANCH.
, WP (C) - COURT NO. L WRIT
50/2026 (23.02.2026 (Lo 00 o |n. womaNTY - Order Dtd. 2026-03-17 e
, CONTC- COURT NO. |
51/202623.02.2026 01050 6. SUNDARA SO Order Dtd. 2026-02-06 CONTEMP
, BLAPL- LAXMI CHARAN COURT NO.
52/2026(23.02.2026 [ R0 AR : Order Dtd. 2026-02-23 BATL-1
i, ABLAPL- COURT NO.
53/202623.02.2026 0 007 A MOHANTY - Order Dtd. 2026-02-20
MISC.
11/202623.02.2026 |-ROT S.K.SAHOO COURT NO. o Jer Dtd. 2026-04-10 APPEAL
57/2026 23
SEC.
CONTC- GAGAN BIHARI COURT NO.
4/2026(23.02.2026 |SoLE L (SRe = Order Dtd. 2026-02-19
WP (C) - COURT NO.
13/2026(23.02.2026 ;0 0" s, samoO o Order Dtd. 2026-02-20




)6/2026 [23.02.2026 ?g;2>5026 p. k. gENA (c.0.  [OUFT N9 lorder prd. 2026-02-23 e ANCH.

4/2026(23.02.2026 25;32626 g?g@igINI GENERAL Order Dtd. 2026-02-09

7/2026 [23.02.2026 gzgig;2025 e GENERAL Order Dtd. 2025-12-09 e ANCH.

50/202623.02.2026 ?gégi;2023 o KUMAR lgENERAL Order Dtd. 2025-06-17 et

53/2026 23.02.2026 ?53253;024 ;é;igDiiNDA GENERAL Order Dtd. 2026-02-17

54/202623.02.2026 22?;022 ﬁiﬂgJ KUMAR | cENERAL Order Dtd. 2026-02-20 igggii

55/202623.02.2026 ?gég>5023 Samomaraya |GENERAL Petition e CH.

56/202623.02.2026 gg{§>;026 e GENERAL Order Dtd. 2026-02-04 e cH.

57/202623.02.2026 ?iégg;2022 o KUMAR lGENERAL Order Dtd. 2022-06-21 iy

58/202623.02.2026 ggég;;2023 T KUMAR |eENERAL Order Dtd. 2025-09-15 e CH.

11/2026(23.02.2026 ggéf};018 giﬁlé?ARAYA GENERAL Judgement Dtd. 2022-06-24 giiECH—

12/2026(23.02.2026 ?§£§}5023 giﬁ;ﬁ?ARAYA GENERAL Judgement Dtd. 2023-01-25 gi;ECH_

13/2026(23.02.2026 ggéié;zozz Rt GENERAL Order Dtd. 2022-09-30 e CH.
BEHERA

)5/2026 |23.02.2026 ggéié;zozz iiﬁ?ﬁﬁ GENERAL Order Dtd. 2022-10-28 iy
BEHERA

16/2026 23.02.2026 ?5852625 EEQEE;WAR GENERAL Petition

)4/2026 [23.02.2026 2?;?52626 ii?ﬁ KUMAR | GENERAL Entire Brief BAIL-2

)9/2026 23.02.2026 25252610 giggéLATA GENERAL Entire Document

)3/2026 [23.02.2026 2?253;025 gigORANJAN GENERAL Order Dtd. 2026-01-27 BAIL-2

)6/202623.02.2026 gzé32626 gﬁgﬁiglNI GENERAL Petition




WRIT

WP (C) — BRANCH
10/2026(23.02.2026 50 =17 |axaaND GENERAL Order Dtd. 2026-02-19 sy
BENCH-1
ABLAPL-
17/2026(23.02.2026  FTUCHT IANKIT MISHRA GENERAL Order Dtd. 2026-02-04
WA— PRAFULLA
50/2026(23.02.2026 107 CHANDRA GENERAL Order Dtd. 9999-12-31
ACHARYA
: WP (C) - SANJTB KUMAR o
$1/2026(23.02.2026  [ig, o o [ GENERAL Order Dtd. 2026-02-20
) WP (C) = SANJIB KUMAR WRIT
52/2026(23.02.2026 L O° S GENERAL Order Dtd. 2026-02-20 R
: WP (C) - SANJIB KUMAR o
$3/2026 23.02.2026 |1y )0 PR GENERAL Order Dtd. 2026-02-20
WRIT
i, WP (C) - SANJIB KUMAR _ _ BRANCH
54/2026(23.02.2026 07 20 SR GENERAL Order Dtd. 2026-02-20 ovrar
BENCH-3
: WP (C) - SANJIB KUMAR o
57/2026(23.02.2026 (07 50 SR GENERAL Order Dtd. 2026-02-20
RVWPET - MANOJ KUMAR CIVIL
0/2026(23.02.2026 [ TERCS PR GENERAL Order Dtd. 2026-02-20 e eo
WP (C) — SANJIB KUMAR _ _ WRIT
13/2026(23.02.2026 (L )0 SR GENERAL Order Dtd. 2026-02-20 .
WP (C) - SANJIB KUMAR _ _ WRIT
6/2026(23.02.2026  [17 O)° SR GENERAL Order Dtd. 2026-02-20 e
CMP- MANAS RANJAN
0/2026(23.02.2026 527 o S GENERAL Order Dtd. 2026-02-20
34/2026 (23.02.2026 |"ELC) - MANAS PATI |GENERAL Order Dtd. 2026-02-19
02 4657/2026 :
WP (C) - o WRIT
18/202623.02.2026 [y )" MANAS PATT  |GENERAL Order Dtd. 2026-02-19 e
WP (C) - RAKESH KUMAR WRIT
1/2026(23.02.2026 (Lo )0 S GENERAL Order Dtd. 2026-02-19 N CH
WP (C) — RAKESH KUMAR _ _ WRIT
5/2026(23.02.2026 00 00 RS GENERAL Order Dtd. 2026-02-20 e cE.
WP (C) - RAKESH KUMAR o
)7/202623.02.2026 |00 20 RS GENERAL Order Dtd. 2026-02-20
WP (C) - RAKESH KUMAR _ _ WRIT
9/2026(23.02.2026 Lo, oo e GENERAL Order Dtd. 2026-02-20 e




ABLAPL-

PRADEEP

0/2026 23.02.2026  [5oURT0C PR RED o (GENERAL Order Dtd. 2026-02-19

11/2026 23.02.2026  [sg o) o [FATTSH KUMAR lgpngrar Order Dtd. 2026-02-20 e

12/2026 23.02.2026 (23> o FEEIOR KUMAR lopngrar Order Dtd. 2026-02-20 et

)5/2026 [23.02.2026 25836;2023 o KUMAR | gENERAL Order Dtd. 2025-11-19 e ANCH.

18/202623.02.2026 ?iégg;2022 o KUMAR lGENERAL Order Dtd. 2022-06-21 iy

7/202623.02.2026 ?5;2};022 pOBTAAR GENERAL Order Dtd. 2024-02-06 e CH.

52/202623.02.2026 52235025 oo WAL lgENERAL Order Dtd. 2026-02-20 P

54/202623.02.2026 g§i§5024 o Noay Nayak |GENERAL Order Dtd. 2026-02-13 -

55/2026 (23.02.2026 ?2353;2025 gy Nayag CENERAL Order Dtd. 2026-02-09

57/202623.02.2026 523255025 i GENERAL Order Dtd. 2025-10-16

58/2026 (23.02.2026 ?g;gé;2019 CRANDEA GENERAL Order Dtd. 2025-04-05 iy
SETHI

59/202623.02.2026 ?E;gé;2019 CANDRA GENERAL Order Dtd. 2025-04-05 e cH
SETHI

11/2026 [23.02.2026 ?§§§§}2019 CHANDEA GENERAL Order Dtd. 2025-04-05 o CH.
SETHI

12/202623.02.2026 g ootar UMARlGENERAL Order Dtd. 2026-02-23 BAIL-2

14/2026 [23.02.2026 ?5422;2019 CHANDEA GENERAL Order Dtd. 2025-04-05 e CH.
SETHI

5/2026 (23.02.2026 ?gégé;2019 CHANDRA GENERAL Order Dtd. 2025-04-05 .
SETHI

5/2026 (23.02.2026 gz;gé;2025 PHPIRSIIANleENERAL Order Dtd. 2026-02-19

16/2026(23.02.2026 &2‘2023 iiﬁgé paNDa | CENERAL Entire Document i;?:;




i CRLMP- SHAKTI .
55/20261(23.02.2026 22/2026 PRASAD PANDAGENERAL Entire Document
— NRUSINGHA
58/2026(23.02.2026 64/2026 NANDA GENERAL Order Dtd. 2026-02-23
MAHAPATRA
WP (C) - o WRIT
17/2026(23.02.2026 2047,/2023 |» B MALLICK |GENERAL Order Dtd. 2026-02-20 BRANCH—
CMP- WRIT
19/2026(23.02.2026 550/2023 |F K RATH GENERAL Order Dtd. 2023-08-18 BRANCH—
WP (C) — N K Order Dtd. 2007-12-
32/202623.02.2026 7145/2007 |SATAPATHY GENERAL 07Petition,Annexure,
CMAPL-
33/2026(23.02.2026 57/2024 G K TRIPATHY |GENERAL Order Dtd. 2025-06-25
WP (C) - o WRIT
36/2026(23.02.2026 17562/2015 |C K SHARMA  |GENERAL Order Dtd. 2025-06-23 BRANCH—
RSA- Order Dtd. 2025-01- SECOND
37/2026123.02.2026 153/2022 D NAYAK CENERAL 06Appealmemo, Annexure, APPEAL
WP (C) - I
39/2026(23.02.2026 4136/2000 |7 B KBR GENERAL Order Dtd. 2018-07-20
CMP- Order Dtd. 9999-12- WRIT
7/2026123.02.2026 1274/2018 P K JENA GENERAL 31Petition, Annexure,Misc.case, |BRANCH-
WP (C) - Order Dtd. 2017-06- WRIT
)
22/2026123.02.2026 10287/2017 P K JENA GENERAL 07Petition,Annexure,Misc.case, BRANCH-
34/202623.02.2026  |CREME” P K MISHRA |GENERAL Order Dtd. 2026-02-20
e 152/2026 :
36/202623.02.2026 |"E(C)- P K MISHRA |GENERAL Order Dtd. 2026-02-20
1456/2026
CRLMC-
39/2026(23.02.2026 541/2026 |5 DAS GENERAL Order Dtd. 2026-02-20
WP (C) - o WRIT
10/2026(23.02.2026 2657/2026 |K C PANDA GENERAL Order Dtd. 2026-02-17 BRANCH-
CRLMC-
13/2026(23.02.2026 1876/2025 |7 B KAR GENERAL Order Dtd. 2025-12-10
WP (C) - o WRIT
14/2026(23.02.2026 4776/2026 |7 D MUDULT  |GENERAL Order Dtd. 2026-02-20 BRANCH—
15/2026 [23.02.2026  |CREMC” J P KAR GENERAL Order Dtd. 2025-10-24
The 4351/2025 :
] WP (C) - o WRIT
56/2026(23.02.2026 5060/2026 |7 B KAR GENERAL Order Dtd. 2026-02-18 BRANCH-
WP (C) - o WRIT
16/2026(23.02.2026 18260/2015 P K BEHERA  |GENERAL Order Dtd. 2026-02-05 BRANCH—




WP (C) -

17/2026 23.02.2026  [16)5)° B S SWAIN  |GENERAL Order Dtd. 2015-04-09
WP (C) - L WRIT
8/2026(23.02.2026  [heic)” o /B L SAHOO  |GENERAL Order Dtd. 9999-12-31 .
Order Dtd. 2019-12-
WP (C) - L . WRIT
19/2026(23.02.2026 12042/2016 S DAS GENERAL 14Petition, Annexure, Entire BRANCH-
Order,
WP (C) - L WRIT
0/2026(23.02.2026 |11 67,00 |S BARIK GENERAL Order Dtd. 2022-10-27 R
32/2026 (23.02.2026  |29¢7 S BARIK GENERAL Order Dtd. 2015-02-20
02 2816/2000 :
33/2026 23.02.2026 | (O~ S C DAS GENERAL Order Dtd. 2018-01-09
02 4566/2017 :
WP (C) - Order Dtd. 2018-01-
15/2026(23.02.2026  [jc 2)o o |s c Das GENERAL D operition. Anneure,
WP (C) - Order Dtd. 2018-01-
36/2026123.02.2026 4565/2017 S C DAS GENERAL 09Petition,Annexure,
WA- Order Dtd. 2022-11- WRIT
37/2026123.02.2026 527/2018 S C DAS GENERAL 03Petition,Annexure, APPEAL
WA- WRIT
19/2026(23.02.2026 (57 o |s C Das GENERAL Order Dtd. 2022-11-03 e emar
WA- Order Dtd. 2022-11- WRIT
0/2026123.02.2026 5559015 S C DAS GENERAL 03Petition, Annexure, APPEAL
WA- WRIT
1/2026(23.02.2026 [0 o |s c pas GENERAL Order Dtd. 2022-11-03 [
WP (C) - Order Dtd. 2018-01-
3/202623.02.2026 ;- 2)°  Is C pas GENERAL D operition, anmorire,
ABLAPL-
)7/20261(23.02.2026 8933/2018 T MISHRA GENERAL Order Dtd. 2020-08-19 BATL-1
)9/2026 23.02.2026  |CREAT J P KAR GENERAL Order Dtd. 2026-02-23
<02 195/2026 :
WP (C) - o WRIT
0/202623.02.2026 30 007 17 P KAR GENERAL Order Dtd. 2026-02-23 .
WP (C) - o WRIT
1/2026(23.02.2026 [0, 007 |7 P KAR GENERAL Order Dtd. 2026-02-23 N ANCH.
WP (C) - o WRIT
3/202623.02.2026 (1,007 17 P KAR GENERAL Order Dtd. 2026-02-23 R
)8/2026 23.02.2026  |[CCAPL” C SAHU GENERAL Order Dtd. 2025-11-18 BAIL-2
Teer 10967/2025 '
. MISC.
)9/2026123.02.2026 678/2024 R K ROUT GENERAL Order Dtd. 2025-09-13 APPEAL

SEC.




MACA-

MISC.

11/2026123.02.2026 R K ROUT GENERAL Order Dtd. 2025-09-13 APPEAL
679/2024
SEC.
CRLMP- JYOTI RANJAN
14/202623.02.2026 |00 S0 GENERAL Order Dtd. 2026-02-20
MATA- FIRST
5/202623.02.2026 )30 A K BEHERA  |GENERAL Order Dtd. 2025-07-25 il
WP (C) - o WRIT
16/2026(23.02.2026 )¢ C)- B R SENAPATI GENERAL Order Dtd. 2026-01-27 R
Order Dtd. 2024-08-06Seizure
17/2026123.02.2026 22253;024 ﬁéHiﬁTY GENERAL List,Commissioner
Report,F.i.r,Acused Statement,
18/2026(23.02.2026 | CRDMC- SULTAN GENERAL Order Dtd. 2025-03-28
Ve 1259/2025 € :
CRLA-
3/202623.02.2026 (S0 . |D K BEHERA |GENERAL Order Dtd. 2026-02-09
CRLA-
4/2026(23.02.2026 |50 D K BEHERA  |GENERAL Order Dtd. 2026-02-09
CRLREV-
) - -
6/2026(23.02.2026 |00 R SETHI GENERAL Order Dtd. 2026-01-08
)7/2026 (23.02.2026 | HET S C BISWAL |GENERAL Order Dtd. 2025-12-02
‘ 02 1065/2025 :
WRIT
WP (C) = BRANCH
) — —
28/2026123.02.2026 26188/2025 S M DHAL GENERAL Order Dtd. 2026-02-02 (DIVIST
BENCH-3
WP (C) - o WRIT
0/202623.02.2026 7, 0)” A K MOHANTY |GENERAL Order Dtd. 2026-02-20 .
2/2026123.02.2026 WP (O~ A K MOHANTY |GENERAL Order Dtd. 2026-02-20
2486/2026
34/202623.02.2026 S P K DAS GENERAL Order Dtd. 2026-02-23
02 348/2026 :
36/2026 23.02.2026  |CRDME- D K NAIK GENERAL Order Dtd. 2026-02-13
<02 150/2026 :
WP (C) - . WRIT
19/2026(23.02.2026  |L/C)° O |s K PARIDA  |GENERAL Order Dtd. 2026-02-20 ANCH.
RSA- R K
11/2026(23.02.2026 080 LK aTRa  |GENERAL Order Dtd. 2026-02-20
13/202623.02.2026 | CRDA” B K SAHOO  |GENERAL Order Dtd. 2026-01-15
02 1080/2025 :
BLAPL- L.
18/2026123.02.2026 9180/2025 H DAS GENERAL PetitionAnnexure,
BLAPL- L.
19/2026123.02.2026 9180/2025 H DAS GENERAL PetitionAnnexure,
50/2026(23.02.2026  |[CUAPL” H DAS GENERAL PetitionAnnexure,

9180/2025




_ BLAPL- .

51/2026(23.02.2026 11566/2025 H DAS GENERAL PetitionAnnexure, BAIL-2

2/202623.02.2026  |PPAPL” H DAS GENERAL PetitionAnnexure BATL-2

’ Ve 11566/2025 ’

53/202623.02.2026  |PPAPL” H DAS GENERAL PetitionAnnexure BAIL-2

’ Ve 11566/2025 ’

) WP (C) - Order Dtd. 2018-05-

54/20261(23.02.2026 31945/2011 P C MOHANTY |GENERAL 07Petition, Annexure,

) WP (C) - Order Dtd. 2015-10-

55/202623.02.2026 187512015 N ROUT GENERAL L 6Petition, Annexure,

] WP (C) - o . WRIT

6/2026123.02.2026 16643/2024 K SUAR GENERAL Order Dtd. 2024-07-19Petition, BRANCH-
WRIT

] WP (C) - Order Dtd. 2021-10- BRANCH

07/2026123.02.2026 |5 0077 500, |J RANI GENERAL 27Petition, Annexure, (DIVIST!
BENCH)

] WP (C) - Order Dtd. 2018-05-

58/202623.02.2026 31945/2011 F C MOHANTY |GENERAL 07Petition, Annexure,

) WP (C) - L WRIT
59/202623.02.2026 15965/2022 O BISWAL GENERAL Order Dtd. 2025-11-25 BRANCH-
WP (C) - e Order Dtd. 2014-03-

/0/2026123.02.2026 633/2014 CHOUDHURY GENERAL 10Petition, Annexure,
ABLAPL-
12/202623.02.2026 340/2025 |R-PANDA GENERAL Order Dtd. 2025-03-27
WP (C) - Al WRIT
13/2026123.02.2026 12876/2022 P K MOHANTY |GENERAL Order Dtd. 2024-03-11 BRANCH-
RSA- Order Dtd. 2025-03- SECOND
/5/2026(23.02.2026 258/2017 A K JATI GENERAL 12Petition, Annexure, APPEAL
CRLMC- CRIMINA
16/2026123.02.2026 1264/2016 P K SWAIN GENERAL Order Dtd. 2026-01-29 MISC
WP (C) - A WRIT
17/2026123.02.2026 19337/2022 A PANDA GENERAL Order Dtd. 2024-03-21 BRANCH-
WP (C) - WRIT
18/2026123.02.2026 8816/2017 P K MOHANTY |GENERAL Order Dtd. 2023-01-18 BRANCH-
0Jc- . WRIT
19/2026123.02.2026 12223/2001 J KAMILA GENERAL Entire Order BRANCH-
RSA- SECOND
30/20261(23.02.2026 286/2003 A SUNDARAY GENERAL Appealmemo APPEAL
31/202623.02.2026  [WP (C) - R K BARIK  |GENERAL Order Dtd. 2026-01-12 WRIT




5592/2019 BRANCH
(DIVISI
BENCH-1
32/2026 (23.02.2026  |29¢7 P K SWAIN  |GENERAL Order Dtd. 9999-12-31
V2. 3306/1986 :
34/2026(23.02.2026  |[CCBAPL” SOMNATH DAS |GENERAL Order Dtd. 2026-02-17 BAIL-1
02 9569/2025 :
35/2026 (23.02.2026 |"ELC)- B SAHOO GENERAL Order Dtd. 2026-02-19
-02. 19830/2025 :

WP (C) - Order Dtd. 2026-02- WRIT
36/2026/|23.02.2026 4362/2026 PN NAYAK GENERAL 18Petition, Annexure, BRANCH-
37/2026 23.02.2026 | CRpMC™ T K BARIK  |GENERAL Order Dtd. 2026-04-10

02 561/2026 :
38/2026 23.02.2026 | CHET T K BARIK  |GENERAL Order Dtd. 2026-02-23
Dl 297/2026 roer :

CRLMC- Order Dtd. 2026-02-
39/2026123.02.2026 5481/2025 B P TANGA GENERAL 20Petition,Annexure,

WP (C) - o WRIT
0/2026(23.02.2026 |17 C)° Ik Rout GENERAL Order Dtd. 2026-02-12 e
)1/2026 23.02.2026  |PLAPL” P BEHERA GENERAL Order Dtd. 2026-02-23

<02 4381/2025 :
)2/2026 [23.02.2026  |"ELS) - P C DAS GENERAL Order Dtd. 2026-04-02
02 5421/2026 :

WP (C) - L WRIT
)3/20261(23.02.2026 28938/2025 B BEHERA GENERAL Order Dtd. 2025-12-11 BRANCH-.
)4/2026 [23.02.2026 | {C)- I PANDA GENERAL Order Dtd. 2026-01-08

e 25955/2025 ’
)5/2026 123.02.2026  |PPAPL” S C DASH GENERAL Order Dtd. 2026-02-09 BAIL-2
He- 11794/2025 € :

NIC



